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Hon’ble Kumari Justice Indira Kanahaiyalal Jain, B.A., LL.M. Was
born on 20.12.1955. She enrolled as an Advocate on 11.10.1979 and

practiced at High Court, Nagpur Bench and District Court Nagpur in

Civil and Criminal Matters. Joined Judicial Service in the cadre of Civil
Judge, Junior Division and Judicial Magistrate, First Class in the year
1984 and served in various capacities at different places as a Judicial
Officer. She was appointed as an Additional Judge of the Bombay High
Court on January 1, 2015 and as Permanent Judge on November 16,
2016.




